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No. 58

Delhi Legislative Assembly
BULLETIN (PART-II)

(General information relating to Legislative and other matters)
Thursday 3" December, 2009/Agrahayana, 12, 1931 (Saka)

Hon’ble Members are hereby informed that 13(Thirteen) notices for
resolutions were received by the Assembly Secretariat till the last date of receipt of
Private Members Resolutions i.e., Friday, 27.11.2009. The following three
resolutions have been selected on the basis of Balloting. These would be taken up
for discussion on the Private Members Day i.e. Friday the 11" December, 2009:-

| Sr. No. Name of Member Text of Resolution
s Shri Kulwant Rana This House resolves to stop adulteration of
Milk, Food Articles, Medicines and all
eatables in Delhi and to make strict
penalties for this purpose.
2 Shri Sahab Singh | This House resolves that keeping in view the
Chauhan inflation and utility of MLAs fund for
appropriate development of the
Constituencies, MLAs fund be increased
from two crores to five crores.
3. Shri Karan Singh | This House resolves that in line with MCD,
Tanwar the NDMC, DDA, Delhi Police and the
Cantonment Board should be brought
Shri Sahab Singh | under the control of Delhi Government with
Chauhan immediate effect and Delhi should be
granted full statehood.

SIDDHARATH RAO
Secretary




